FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
ALKA INDIA LIMITED OPERATING IN TEXTILE PRODUCTS AT
MAHARASHTRA
(Under sub-regulation (1) of Regulation 36A (1) of the Insolvency and Bankruptcy

Bank of India (Insolvency Resolution Process for Corporate Persons) Regulations,

2016
RELEVANT PARTICULARS g
1. | Name of the corporate debtor along with PAN | ALKA INDIA LIMITED (IN CIRP)
& CIN/ LLP No. CIN: L99999MH1993PLC168521 PAN: AABCA6702F
2. | Address of the registered office Gala No. D- 3/4/5, Hatkesh Udyog Nagar-1, Off. Mira
Bhayandar Road, GCC Road, Thane, Vasai, Maharashtra,
401107
3. |URL of website https: //www.alkaindia.in
4. |Details of place where majority of fixed assets| Mumbai
are located
5. |Installed capacity of main products/ services Not applicable as the main division of the Corporate
Debtor is engaged in Textile Products.
6. |Quantity and value of main products/ services Can be made available by sending mail to
old in last financial year cirp.alkaindia@ gmail.com
7. lNumber of employees/ workmen Nil
8. |Further details including last available financial | All the details are available at the office of the
tatements (with schedules) of two years, lists of | Resolution Professional and can be sought by sending
creditors are available at: mail at cirp.alkaindia@gmail.com after executing a
confidential undertaking.
9. |[Eligibility for resolution applicants under section | Can be obtained by emailing at:
25(2)(h) of the Code is available at URL: cirp.alkaindia@gmail.com
10. ILast date for receipt of expression of interest 024 March, 2024
11. | Date of issue of provisional list of prospective 12t March, 2024
resolution applicants
12. |Last date for submission of objections to 17t March, 2024
provisional list
13. | Date of issue of final list of prospective 27t March, 2024
resolution applicants
14. | Date of issue of information memorandum, | 03 April, 2024
evaluation matrix and request for resolution
plans to prospective resolution applicants
" 15. | Last date for submission of resolution plans 01st May, 2024
16. | Process email id to submit Expression of | cirp.alkaindia@gmail.com

Date: - 16th February, 2024
Place: - Ahmedabad

IBBIPAIOH]
IP-P00251
2017-18/104

AFA valid upto 29/02/20
Titaniurng Square, Thaltej Cross Road,
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{ | |
PGI‘SUIIG“’IS (A COMPANY DF CHENNAL an AUTHORITY) o m
CHENNAI—600 0 Sasla
committed 1o build & baitar world CIN uosznarmasammaazz VIPUL ORGANICS LIMITED
(CIN: L2411OMH1972PLCO15857)
PARSMN e Mlorma L o Registred Offe: 102 Andherdusrl Esie, OF VestaDesa Road, A (Hos), M= 400053
of

Regd. & turpum Office: Parsvnath Tower, Near Shahdara Metro smdln, Shahdara, Delhi - 110 032 Corporate Office: 3 60 donia, Sahar Ro WE. Hghviay, Ancher {‘Easl). umbar - 400069
iy 040345; Tel. - 3 TENDER NO: KPL/PPD/CD V12024 Telphone no. 022-66136860. Fax no. 025- 6146671175 Emali: Website:
Eamai ; website A
- - . Extract of Un-audited Standalone and Consolidated Financial Results
Extract of i 2023 Kamarajar Port Limited (KPL) invites online tender on two cover system from . . |
b reputed Firms for “GLOBAL TENDER FOR CAPITAL DREDGING PHASE VI TO for the quarter and nine months ended 31st December, 2023 (Rs. in Lakh except EPS|
standsone Consabdnted PROVIDE 18M DRAFT AT KAMARAJAR PORT” at an estimated value of] b Particulars Standalons
. B L e e R e Rs. 380 crore (excluding GST). Nol e et —@rerencoc— oot
& et o] s S e, The tender document can b from KPL website 31:42:2029-34:12:2028-34:12:20: 024-31:42:20
- & through portal link 4o\ Uz T ted | {tanite fUTaTted |t
B !V‘;i Tesaas] (607768 (25, u':» [ ui!:l)' B 7&7; General Manager (Cs & BD' T1 1owrmeom STOTOL L TeCAT | TT0AASY ToT.00 gLLEE TTOFES
Farrarrs oy 3 Tel: 044-25251666 2 | Net Profit floss) for Ihe penod 1hefﬂl‘e tax,
B st R R N R e m) 1s0ad  1518|  sores| 13025 sl 306
oy R R N R s R R ENERGY FOODS TIMITED ] || 3 | Net Proft loss) e period ore ot
- S R [ | S T S—— Rogd, O, 1 ot v Sl . odesatehBraciarior (atter Exceptional and for Extra ordinary ftems) 13044 1518| 30766| 13025 1457 3068
T e e e T G g i m i gt Gt 00 4| Net Prot oss) for he perod atr ax
- i i s - | (atter Exceptional and for Exira ordinary ftems) o9 1204 | 2z7s2|  7es7 1064 2286
T i i Bkt Sendslons Fingnelal Besule tor - venta| || | 061 Comprtenshe o orr porid
et [(comprising profit loss) for the period (ater tax|
o T s S T I RS I 5 Particalrs YoarTo and other comprehensive income (aftr tax)] 76 s | 2238|7845 948 22301
7 e 3 month
| | oot o s e v ol A o Y auarr | page’ | ek | 6 |2 Enuy Shve ot
Notss: previous yeat (Face vale of 5. 10- each) 120109 128149 | 1201.19| 129019 | 128149 129119
SteDoc23—StDee2s T $tebeczz| | | 7 (excluding Reveluation Reserves as
1. The above financial results have been reviewed by the Audit Cc
“espeive mectings hekd on 14 Februory, 2024 The Stgtutory Auitors have also carried out & umm Review of the i 58] 1376] 0 per Balance Sheet of previous accounting year) 0 q 0 q 9
o 2| Net Prfit (Loss)forhe eriod (befoe Tor, 8 :’-a)rgw per Equiy share of Rs. 10- each o on al ow ood -
Excptionalandjor Exraordinory fems %) 354 79 330 @) Basic § - : 3 . -
2. The abave s an extract of the detailed format of the standalone and consolidated Financial Results for the Guatter and
nine months ended 31 December, 2023, filed wih the Stock Exchanges under Regulation 33 of the SEBI [Listing 3| Net Prfit {Loss)forthe eriod before ox. () Diuted 05 010 177f 0s2 0.8 1.7
Gbligations ond Disclosure Requirements) Reguiations, 2015 The i fomat of the standglone ond ) 354 479) 330|[ | wores:
the quar mber, h 4 it 1. The d Consolidated for the quarter \ded 315t December, 202:
comjand <om}. (oferExceptionolondjorEtrordinary ems %) 29 35 244 i i 14t
3. The Company h i it 5 i i i February, 2024 i pany P of the same.
I Comprising Proi/(Lss) forth perid ofer o]
cusotners i whlch e Compary s sl racever dances. Revenve n ill et e Pl i 293 387 2l | g?z‘:u‘:"‘g‘r;mcp. i n:W.“ the Comp
h has certainty
Ihe Tate of the baiance shees, Ehet there wnl e P ilable to realise such assets in the near 6 EguiyShare Capital 9627)  30%627| 39627\l | 5 Te Board of Directors of the Company atits Board Meeting held on Tuesdoy, 7t Ocober 2123, alofed 100000 Equny Shares o
future. Atmrdlng\y the Company h: tax assets on its bsorbed d d 7 ] Rs. 1 group of the 00 hatar
inthe Audited Balonce Shee of the previous year y 1 N e 101/-persh a‘re}‘
10- .
4 The compony s ncuredcush s g the cnrem and sl perodsf e Due doajo e patinihe 8 Pl dumnn:mx aions)- 4. The Board of Directors of the Company at s Board Meeting held on Thursday, 25th January, 2024, aloted another 1,00,000 Equity
723l estate sector owing to Slowdown In demand, the campany faced iack of adequate sources of finance to fun
it o A TR o7 0 BAG ORNR ProlCta t NAHE i Al e Gabr, HHam I tamas. ThA Wacn a5 1)Bosic o 00| o Shares of Rs. 10- each to Pmlmlsr group of the Company upon conversion of 1,00,000 warrants issued on preferential basis fof
Tacing fight fiquidity situation s » result of which there have been delays/defauits In paymen 10 lenders, statutory 2)Dilted: o 00| o 11-per 101)-pershare).
Tabiies, salries o employess and cher dues However, consioaring subscamil mprovement i real ssiate vecior 5. Previous periods' figures have been regrouped lrearranged wherever considered necessary fo confirn to the presentation of the
“recently, the the epinion finance through A h akh rupees
et ey b el st o For VIPUL ORGANICS LIMITED}
5: Figures for the previous quarter / period have been regrouped, wherever necessary, for the purpose of comparisan. o The ahove i on xtac of the defid formot of Quarterly Financal Resuls fed with he Stod VioulP. s::L
Forand on bl the soar | |15 The l e f e Oty PRt r sl on e Gompr's Ve ;';?F':m:j; 10,20 Managing Ditectot
Pradéen Kumar Jain For Swojos Energy Foods Limite
Place : Delhi i d-
Date 14 February, 2024 DIN : 00333486 Placs: Humbai Vishal D
Dated: 14022024 DIN No.: 0072837
NOTICE bharti
e o s bharhi
D Di Dividend)L Axis Arbitrage Fund
Auis Mutual Fund Trustee Limited, Trustee to Axis Mutual Fund (*the Fund”) has approved the declaration of Distribution (af B H A RT' E NTE RP Rl s Es Ll M ]TE D
1ncnmfa & Capital) lprevioysly referreq as dend) under the Income Distribution cum Capital Withdrawal (IDCW) options of CIN: US3000HR2005PLCO97214
following scheme, theparticulars of which are as under: Regd. Office: Airtel Centre, Piot No. 15, Udyog Vihar, Phase IV, Gurugram, Haryana — 122015
A T TErvaie TR Tol.: +91-11-46866100, Emall id: compliance secratarial@bhartiin
Narne of the Scheme Distribution (of income Date* (TperUnit)| February 14,2024
& capital) (% per unit)’ (¥ per unit)
Axis Arbitrage Fund - Direct Plan - IDCW Option e r— e 117633
Auis Arbitrage Fund - Regular Plan - IDCW Option : 20.2024 109190 5. e S e S
g s s No. Fartipulars December 31,| December 31, | March 31,
#.As reduced by the amount of applicable statutory levy, if any. 202 | 2022 | 2023 |
*or the immediately following Business Day if that day is not a Business Day. Audited “R'?:'JM”: Audited
Pursuanttn paymentuleCW the NAV of the above stated IDCW options of the sch /plans would 1._| Total income from operations 158,658 1.23,205]  4,19,700)
falltoth of pay ylevy,ifany. 2. | Net profit/ (loss) for the periodiyear (before Tax, exceplional andior extraordinary items #) (4,74.214) | (4.45,532)
The Distribution would be paid to the beneficial owners / unit holders whose names appear in the statement of beneficial owners j‘ xs: pm(z (::353 ;:' me pe'!"d’y"r b;:;f* 5":" 'Dewo"a':d’"d’m — - Mm: ) (:’;:'zg) E:‘;:‘g::)
maintained by the depositaries under the said scheme/plans at the close of business hours on the record date and to the unit :_phiat ol (i) for the Darjc et isln alor il (507.685)| (454,070)
holders holding units in physical form, whuse names appear mthe Reglsterof unit holders mamtzmed wdh Registrar and Transfer 5 L""Tr";"'“r”x‘e"s"’e ﬁ"‘m;‘?:}ﬁ t:: periodiyear l‘“'“:‘"’(‘:g:'zmi flogs) 1278819 4661274
Agentunderthe IDCW optionsaf e clos e peonlych (el o o otlor corpvticnanes micirhe (ane) tox)
y ; il & 2 ‘ 6._| Paid up equity share capllal (face valug of Rs. 10 each) 13,000 | 1,04,13,000
an:i‘:m: maay :\ﬂ‘ﬂ ly note thal ﬂE( laration of J ; [ su:a]ett S f u‘l tributabl Surpl :}S onthe IV’EC‘ﬂfd r.JateJ/ex- 7| Other equity / Ressrves (sxciuding Revaluation Reserve) 1,32,48,294 | (168,44 326)
t;.se;;xr'm ATty s il : il b dataratias istr bation e 6| Securties Premium Account 450,000 450,000
5 i o 2 9. | Networth 13711204 | (59,81.326)
Investorsarecequestedtokindiytake noteoftheabove: 10.| Paid up debl capital / outstanding debt 34096725 | 38703733
For Axis Asset Management Company Limited 11.| Cutstanding prference shares” 47.50,000 | _47.50,000
(CIN - U65991IMH2009PLC189558) 12| Debt equity ratio 2.49 338
(Investment Manager to Axis Mutual Fund) 13.| Eamings Per Share (face value of Rs. 10/~ each) (for continuing and discontinued operations)-|
Place: Mumbai Sd/- 8) Basic: (390.53) (0:45) (1.86)|
b) Diluted: (390 53) (0.45) (1.86)|
Date : February 15, 2024 i Gop Kumar 14| Capital reserve il Nl il
No. :123/2023-24 Managing Director & Chief Executive Officer - i
15.| Debenture Redemption Reserve il il il
StatutoryD ds Mutual i Trust under the IndianTrusts Act, 1882 by Axis Bank Ltd. (i 16.| Debi service coverage ratio 0.15 012 0.07]
to% 1 Lakh). Trustee: Axis Mutual Fund Trustee Limited 7 Axis Asset g Company Limited {the AMC) Ri: 3 i 7
AxisBankLtd. i i anylossarshort| i ionof the schemes. 1] Febemannilcy 90 ralo 2 ] 5 m
8 j i * Excludes convertible instruments
#- Excaptional andior Extracrdinary tems adjusted in the Statemant of Profit and Loss In accordance with Ind AS Rules FAS Rules, whichever is
applicable.
Notes ;.
AX |S MUTUA L F U N D a) The above is an extract of the detailed formal of quarterly audited financial results filed with the Stock Exchange under Regulation 52 of the SEBI
(Listing Obligations and Disclosure Requirements) Reguiations, 2015. The full format of the quarierly audited financial results are available on the
A\ websites of the Stook Exchiange ww.nseindia.com,

B el et ket i st Kot ofthe SEB (Lising Obligatons and Disclosurs Requitements) Regusiion, 2015, partnent
www,

Axis House, First Floor, C2, Wadia International Centre, Pandurang Budhkar Marg, erh Mumb:u 400025, India. ©) The impact on net profit / loss, k)txl cﬂmprehenﬁve:nmm any other relevant financial item(s) due fo change(s) in accounting policies shall be
TEL: (022)4325-5161, FAX : (022) 4325-5199, EMAIL: merser com, disclosed by means of footnate.

For Bharti Enterprises Limited
Sdl-

Ashish Sardana
New Whole Time Director
FORM G Date Fawary 14 2024 DIN: 10182402
INVITATION FOR EXPRESSION OF INTEREST FOR
ALKA INDIA LIMITED OPERATING IN TEXTILE PRODUCTS AT
MAHARASHTRA

Jullundur Motor Agency (Delhi) Limited

% 1
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

Regd. Office: 4581115, Sohna Road, Opp. New Court, Guragram - 122001 Haryana
BELEVANT PARTICULARS Ph. No. 0124- 4233867-70, Website : www. CIN:L35999HR1998PLC033843
1. | Name of the corporate deblor along with | ALKA INDIA LIMITED (IN CIRP)
PAN & CIN/LLP No. GIN: LOS090MH1993PLC 168521 jihe exdac
PAN: AABCAG702F
2. | Address of the registered ofiice. Gala No. D- 3/4/5, Hatkesh Udyog {Rs.in Lakhs)
ar-1, Of_ Mira Bhayandar
Rosd, GCC Road, Thahe, Vasai ONE
Maharashira, 401107, > % .
R T 5 g Quarter | Quarter | Quarter |Ninemonths Ninemonths — Year Quarter | Quarter | Quarter |Ninemonths|Ninemonths!  year
Dol clcsvrs sy 7o anoa o RATGENTA Ended Ended Ended Ended Ended | ended | Ended | Ended | Ended Ended Ended |  ended
assels are loc: 3422023 | 30092023 | 31422002 | MAZ02 | 342200 | 30002023 | 3422023 | 30092023 | MARM2Z | M.422023 | 3122022 | 39032023
5. [ Installed capacity of main product Not applicable as the main division of in-Audited) | (Un- ) 1l | (Un-Rudited y {Un+ -Audi
Installed capacty of main pr ucts % Sﬁfpmi eSimf mal :ga;:::\a (Un-Audited) | | (Audited) | (Un- Amifna]_mn -Audited) | Un-Audited) | (Un-Audited) | (Un-Audited) (Audited)
Textle Products. 1| Totaiingome from opeations (net) 1090478 | 1027185 | 1050709 | 3072091 | 2047635 | 4142375 | 137919 | 1288006 | 1300012 | 3860614 | 363184 | 50806589
| e e cante e 2| Nat ProfitiLoss} for the period {bafore fax B60.67 63448 74985 178318 | 200801 | 303423 83791 74455 0% | 220786 239564 | 3679.25
7 Nuterof smployeesl werkier N,, Excepfional andior Exdraordinary items)
5. [ Further 3| NetProft{Loss| for the period {beore tax, 660567 BAG 7855 | 178316 | 200801 | 303423 83781 74455 97 | 222786 | 23984 | 367925
financialstatements (with schedules) of 00 s Resobton Professiraland AR Exgopllonalsrior Exlaorinaey e
two years, lists of creditors are by sending mail at 0
avalable at: % Com aerexecing 3 4| Netprofit{Loss) for the period after lax 49549 48335 su44 | 13073 | 152076 | 227835 62788 52309 es8e | ip4md2 | 1707 | 27008
, , e (ifer Exoaptional andlor Extraordinary tems)
9. | Eligibilty for resolution applicants under | Can be obtained by emailing at; cirp.
section 25(2)1) ofthe Code s availeble | alainda@umalcon 5 | Total Gomprehensive Income for the period 550.24 57040 88566 | 148167 | 155288 | 231501 68436 58641 6BS7 | 7B 16 | 182500 | 277808
at URL: {Comprising profiti{loss) for the period
70, | Last date for receipl of expression of | 02" March, 2024 {afieetax | andother
interest
- TDate of save oTprovismoral TeLal T2 March, 2024 % | Paid up Equity Share Capital (Faca valua 45682 45662 25682 45682 4082 | dseE2 45682 45652 456,87 45662 45662 | 45682
prospecive resoluton applicants of Rs:2/- each)
2. ;;ﬂ:\:‘:;ﬁ:ﬁﬁ::uhmissmn ‘of objections to | 17" March, 2024 7 | Reserves(excluing ravatuation reserve 17456.28 2005084
13.] Date of issue of | ﬁnal list of prospective 27" March, 2024 e
resolution applica year)
[Ds ot s of m:.;.;“m.. emarandum, 657 Ape 2028 8§ | Eaming Per Share-(afler exraordinary ifems )
Facolution glans 1 prospecive resolution {Face Value of Rs 21-each) (non annualised |
applicans. Basic & Diluted 217 212 238 567 666 B 21 234 297 7.40 776 187
75| Cast ol Torsubmission o resclon plans] 0T oy, 2022 .
76. | Process email i to submit Expression
of Inforest 1 The above s an axtract of the detailed format of financial results for the quarter and nine months ended'an 31st December, 2023 filed with the stock exchange pursuant to regulation 33 of the Securities and Exchange

Board of Ind\a ng Obligations and Disclosure Requirements) Regulations, 2015. The full format of these results are available st website of stock exchange | ¢. www.nseindia com and Company's website | &

Resolution Professional )m,
o e e B e e
160 Fobruary 2024 1BBIIPA-001/1P-PO0251/2017-16/10480: Tgures of the p een necessary.
AFANUTber: AR ggzﬂvg;f;fgmgggggf 3 Theabove resulls haverhean reviewed by the Audit Commitiea and approved by the Board of Directors i their respeclive mesfings: held on f4th February, 2024,
Addross: 8605, Tiarium Square Thats ross Rosd, Thale. 4 The Statutory Auditors have oarried a fimited review.of the above Financial Results
Far and on behalf of the Board of Directors of
Jullundur Motor Agency (Delbi) Limited
-
SHUCHIARORA
Place : New Delhi Dirsctor
Dated  14th February, 2024 DIN: 00033201
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KAMANWALA HOUSING CONSTRUCTION LIMITED
Reg, Offc: 06 N Udhug M2 g Lane Wi Wes) Wurl 40 016 Tt 2445 6020 Fax 247 498
* Email: kamanwala@gmail.com Website: www kamanwalanousing.com *CIN: L66390MH19B4PLC032655

Extract of Statement Of Standalone/Consolidated Fmanc\al Results for the
quarter and nine months ended December 31, 2023
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. st o,

(s in Lakhs)
STANDALONE CONSOLIDATED
Quarter Nine Months | Quarter Nine Months|
PARTICULARS Ended Ended Ended Ended
at.122028[31.42.2022] 31122023 | 31122023 31.122022] 31422028
Unaudited [Unaudited| Unaudited | Unaudited| Unaudited| Unaudited
|1 ota ncome From Operatons Sales Income From Operation 02 | nst | 6w 0% | ns 20680
2 [Net Proft{Loss) For The Priod  Befoe Tax, Exceptiona
And 01 Extraorina am | oo | ooy | g | s @10)
Nt Profl{Loss) For The Period Befoe Tax (ATer
| |ExceptionetAnd / Or Extraorsnary tems am | oo | @ao | o1y | sm o10)
[ Net PoflLoss) Fo Te Perioq Afe Tox
| | iater Exceptionsl ang  Or Extraornary tems ) am | o | @0 | o | sm @10
5] Towl Comprenensive ncome For Te Perod
(Cempring ot Loss ) For o Psvm (At Tax) And
692 | wzm | iy | een | wzy (1763)
€ ety Srre Capi 7093, | 730032 | 10937 | 140032 | 160932 160932
7 [Eamings Per Share (Face Value Rs 10- Eacn)
00 | 0w | o | we | om 014

Notes
February 14,2024
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{sieta 0 T T ) Place: Mumbai Atul Jain
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